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CENTRAL ADMINISTRATIVE TRIBUNAL
“ ALLAHABAD _ BENCH
ALLAHAAD

i

Original Application No. 1180 of 1999

alngﬂﬁith

Original Agulication Mo. 1196 of 1992

original Aoplication No. 1239 of 1999

Original Ap lication N>. 1238 of 1999

Origina% Aggllcation Ho. 1237 of 1999

Original Application Ho. 1215 of 1999

Allahabad this the_17th day of October, _ 2009

Hon'ble Mr.S.K.I. Nagvi, lember (J)

Oh.No. 1180 of 1999

B.D.Misra, aged about 47 vears, Son of Late
Sri 5ita Ram Misra, resident of 562-=B, ''im=—

fordganj, Allahabad.
Applicant

By Advocate Shri Arvind Kumar

— . ——

Versus

1. Union of India through the Secretary, Govt.
of India, Ministry of Finance, New Delhi.

2. Comptroller and Auditor General of India,
10, Bahadur Shah Zafar Marg, New Delhi.

3. Accountant General II(A&E), U.P. Allahabad.

4. The Executive Engineer, Irrigation Division-T,
Allahabad.

By Advocate Shri Amit Sthalekar
Shri*K.P.. _S_:Lngh

o.a.nu.lggg_ of 1999
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O.A. N0.1196 of 1999

Vijai Prakash Pandey S/> Srl R.D. Pandey, R/o
753/338~ B/4, Meerapur, Allahabad.

Applicant

By Advocate shri B.N. Singh

Versus
1. Union of India through Comptroller & Auditor
General of India, New Delhi.

2. The Accountant General(A&E), U.P., Allahabad.

3. Executive Engineer, vainci;:xl; Division=%
P.W.I., Pratapgarhe.

By Advocates Shri Anit Sthalekar
Shri K.P. Singh

-

0.A.NO.1239 of 1999

il

Daya Ram Singh, aged about 53 years, Son of

Sri Hardeo Singh, resident of Care of D.P.Singh,
Lane No.ll, Najibabad, Adarsh Nagar, Bi jnor,
posted in the Office of the Executive Engineer,
Cons€ruction Division, P.W.D. Najibabad, Bi jnor
as Divisional Accounts Officer Grade II.

Applicant

By Advocate Shri R.P. Singh

_\_{e rsus

1. Union of India through the Secretary, MIn-
istry of Finance, New Delhi.

2. Comptroller & Auditor General of India, 4
10 Bahadur Shah Zafar Marg, New Delhi.

3. ©Deputy Accountant General II (A&E), U.D.
Allahabad.

4. Executive Enyineer, Construc:ionyDivision,

PeWeDos Bijmr. S‘u_w -
sec e pg.3/—-
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- 0.?&;_110- 11238 of 1999 @

Sri Narain Rai, aged about 48 years, Son >f
Late Sri Mangla Pd.Ral, resident of posted as

d

{ Divisional Accounts Officer, Grade II, in the

q, Office of the Executive Engineer, Minor Irrigationy
' ‘ Division, Ballia.

ll
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A, erl:l.cant

By Advocate Shri R.P. Singh

Versus

1. Union of India through the Secretary, Min-
istry of Finance, New Delhi.

2.° Comytroller & Auditor General of India,
hi 10, Bahadur Shah Zafar Marg, Hew Delhi.
|

,"' 3. Deputy Accountant General, II, (A&E),U.7.
Allahabad.

4. The Executive Emginecr, Minor Irrigation o il
; Division, Ballia.

By Advoc :tes Shri Amit Sthalekar At R
Shri K.P. 51ngh__ { h"":‘

|
0.A.N0.1237 of 1999 o

e

R.S. Misra, Son of Sri J.?. llisra, aged about

49 years, resident of 23/47/145, Sheo Nagar,
Allahpur, Allshabad at present prosted as Sr.
Pivicional Accounts O £fficer, Provincial Divisiédn, -
Varanasi. k
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Applicant .’

By Advocatg Shri R.l. Sing_ll

Vers us

1. Union of India through the Secretary, G |
1inistry of Finance, New Delhti.

2. Comptroller & auditor Generalyof India, .
10, Bahalur Shah Zafar HMarg, New Delhi.
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3. Ac-ountant General, II(A&E), U.P. 24|
Allahabad. N

4, Eﬁécutive Engineer, P’rovin-ial bivicion,
DWaDes Varanasi.

By Advocates Shri Amlt Sthalckar 4
shri K.2. Singh ' '

——

O.A.N>.1215 of 1999

Arun Kunar Srivastava, Son of shri Saraswati
Prasad Srivastava, recident of 81 A/2 Sarvodaya
Magar, Allahapur, District Allahabad, presently
posted as Divisional Acczount Officer, Grade I
at Rural Engineer Services Division, Fatehpur,

Aoplicant
By Advoz-ate Chri aAw.V.Srivastava

Versus

1. Union of India through Comptroller and

Audit Generdl of India, 10 Bahadurshah
Zafar Marg, !lew Delhi.

2. Acoountant Generhl (ASE) II, U.2.Allahabad. 'I"

3. Dy.Accountant General limorks, Office of the .~
Accountant Gener2l (A&E) II U.P. Allahabad. '

4., Executive Engineer, Rural Ergineering Services 8
Division, Fatehpur.

5. Executive Engineer Construction Division(ribD) 5 {=
Barkot, District Uttar Kashi.

Reg_i_‘:undeqt;_s_
By A ‘'vocates Shri Aait Sthalekar

ORDER (Oral )
By Hon'ble Mr.S.K.I. Naqvi, Julicial Uenber |

The ap,licants noved Adi Eferent

O.Az inpugnéng the transfer orilerssof similar
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4 | nature nainly on similar grounds and, there-
i fore, all these six cases are being de~ided

b‘ through one order.
|

15 The applicants have impugned

the transfer order mainly on the ground &£

being illegal, arbitrars*y, malafide, without N
jurisdiction and against the provisions made |

Ffor transfer of Divisional Accounts Officer.

3. The res'ondents have contesterl

the case and justlficd the inpugned ordcrs.

a, At the stage of hearing, learnced

counscl for the applicants not only made wverbal

subnission , but also movez{ applications to 1

dismiss the 0.A as withdrawn. The prayer mot ( :,. 2
opjosed. The O0O.As are dlismissed accordingly. § !'II' i
|;|;' The interim order abviously stand vacated. ™o (I
_.! nfder as tc cnst_a. _ _ L & ll 1
—-I!l 3 == (e o 2 I ].I- ’ |
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